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Handicaps of unrecognised scheduled 
tr ib «  population due to area 

restriction

5902. S H R IS U K H E N D R A  S IN G H  : 
W ill the M inister o f H O M E  A F F A IR S  
be pleased to state ;

(a) whether the unreco^iscd Sche­
duled T rib es p.ipulatii-n. has suffered 
heavily in education, econrm ic and poli­
tical spheres because of area restriction 
for the last so many years ;

Cb) whether the tribal welfare schemes 
prepared by the previcus (iovernment 
could not play a satisfact('ry role by in­
cluding the tribals who reside otilside the 
Scheduled Areas ; and

(c) whethr GovernmL-nt propose to 
introduce a B ill to that cffcct and if  so, 
when ?
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T H E  M IN IS T E R  O F  H O M E  A F F A IR S  
(SH RI C H A R A N  SIN G H ) : (a) to (c). 
T h e tribal welfare schemes are intended 
for the persons who have been declared as 
scheduled T ribes. Soli ng as si'ch persons 
were not declared such. thc\ were not 
en'itled to receive the benciits o f the 
tribal welfare scheme . W ith the coming 
into force o f the Scheduled Castes and 
Scheduled Tribes Orders rAmendment) 
A ct, 1976 on the 27th July 1977, areas 
restrictions have been generally removed 
within a Stare or Unif'n Territory for the 
various scheduled Tribes. N ew rhe mem­
bers of Scheduled tribes th>-oi'ghout a 
State o f U .T . w ill be eligible for all 
benefits o f economic & educational 
programmes.
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lUmd Bridge on Agra-Bombay 
National H i^ w ay

5905. SH R I M A D H A V R A O  S C IN D IA : 
W ill the M inister r f  SH IP P IN G  A N D  
T R A N S P O R T  be pleased to state ;

(a) Progress of repairing re-ccn -'irc-  
tion o f Road Bridge cn Agra-Brm bay 
National Highway at Chambal River 
(near Dholpur) ;

(b) how much period w ill be taken to 
complete it ; and

(c) what w ill be the amount of expendi^ 
ture on its completion ?

T H E  PR IM E  M IN IS T E R  (SH RI M O - 
R ARJI D E S A I ) : (a) T he work o f sub­
soil investij,ations has been completed. 
Three arches on Dholpur side have 
been dismantled. Out o f the 7 new 
foundations, work on 3 foundations has 
been completed, while on the 4th , it is 
nearing completicn. At present the work 
has been suspended due to floods but 
w ill be resumed as soon as the monsoon 
season is over. The work of grouting the 
rock under open foundations i to 13 and 
under the existing foundation N o. 
22 has also been taken in hand.

(b") Unless some extraordinary diffi­
culties supervene the work is expected 
to be completed by December 1978.

(c) About Rs. 29700 lakhs.

Prime Minister’s visit to 
Amritsar

5906. SH RI C. K . JA F F E R  SH ARIEF: 
W ill the M inister of H O M K A F F A IR S  
be pleased to State ;

(a) wlnr.hcr the Prim s M inister re- 
cjanly vi^ittd Amritsar by train ; and

(b) i f  so, the arrang.-ments made for 
the journey and the security arrangements 
and the cost thereof ?

T H E  M IN IS T E R  O F  H O M E A F F A - 
A IR S  (SH RI C H A R A N  SIN G H ) :

(a) N o. Sir.

(b) Question does not arise.




